| TEM NO 30 COURT NO. 8 SECTION |1 A
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Crl)... 2006
CRLMP. NO(s). 8321
(From the judgenent and order dated 28/04/2005 in CRLA No. 597/1998 of The H GH COURT OF

GUIARAT AT AHMEDABAD)

RAJPUT JABBARSI NGH MALAJI Petitioner(s)

VERSUS

STATE OF GUJARAT Respondent ( s)

Wth CRLMP. No. 8321/2006(C/delay in filing SLP)

Date: 21/08/2006 This Petition was called on for hearing today.

CORAM :
HON BLE MR. JUSTICE S.B. SINHA
HON BLE MR JUSTI CE DALVEER BHANDARI
For Petitioner(s) Ms. S. Usha Reddy, Adv.

For Respondent (s)

UPON hearing counsel the Court made the follow ng

ORDER

Del ay condoned.

Leave granted.

Hearing expedited. Liberty to nention.

No bail.

(Meenu Set hi) (Pushap Lata Bhardw

aj )
Court Master Court Master






